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NINTH REPORT

I, the Chairman of the Committee on Private Members® Bills and Resolutions,
having been authorised by the Committee to present the Report on their behalf,
present this Ninth Report.

2. The Committee met on the Sth December, 1977 for—

I. Quassification and allocation of time for discussion of Bills (vide
oAt ix) under clauses (b) and (c) of Rule 294(1) of the Rules

II. Allocation of time under Rule 294(1)(e) of the Rules of Procedure
to the resolutions at item Nos. 2 and 3 set down in the List of
Business for Friday, the 9th December, 1977,

Classification and allocation of time to Bills

3. The Members concerned had been invited to present before the Committee
their views on their Bills. Shri D. D. Desai attended.

4. After considering all aspects of the Bills, the Committee recommend that

the prohibition °°aL$d'°:n°°“ h‘:f Caste Bill, m7bl:y Shri D. D. Desai b; ph'lc‘gd
in category ‘A’ t remainmg placed in category ‘B’ e
o8 recommend allocation of time for each of the Bills as shown in column

Committee
5 of the Appendix.
Allotment of time to Resolutions

5. The Members concerned had been invited to present their views on their
resolutions before the Committee. Shri Kanwar Lal Gupta attended.
6. The Committee recommend the allocation of time as follows:—

(1) Resolution regarding steps to improve the economy
and reducing inequalities of income etc. 2 hours

(2) Resolution regarding review of recruitment to LA.S.
and LP.S. 2 hours
Recommendations
7. The Committee recommend that—

(i) the classification and allocation of time to Bills by the Committee as
shown in the Appendix be agreed to by the House; and

(1) the allocation of time to resolutions, auhownmpamgrnpb6above,
be agreed to by the House.

New DeLn; GODEY MURAHARY],
Chairman,
December S, 19717. Committee on Private Members'
Agrahayana 14, 1899 (Saka). Blills and Resolutions.
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8. No. mammmmm«nﬁ . DUDo Category  Time -
allotted  allotted by

- e - the Com-
- - mittee
| L E 3 B 73‘ ‘s 5
1. The Profitecring Prevention and Price Control Bill,
1977 by Sl K. Lakkappe. e e s 106 of 1977 B s houn
8. The Trade Unlons (Recognition) Bill, 1977 by Shr i
 Hukam Chand Kacbwal, , . . . . y6digyy B -2 hours
9. The Domestic Workens (Conditiems of Service) Bill,
WMBMFMMM . . nogn B 2 hours
4. The Constitution (Amendmens) Bill, 197 { Smondmont
of ertides 74mru63) by Shri Hukem Chand
Kachwai, . . . . . . 7850bs977 B 2 hours
3. The Swevation Deaths (Precausionary Mensutcs and
Rosponaibilities) Bill, 1977 by!hﬂ!uhnaud
Kachwai. . . . . . 7401977 B ¢ hours
6. 'The Liquor (Regulation’ of Production, Supply and
Distribution) Bil, 1977 by Chandhury Rem Gopal
Singh. . . . . . . . soBel197y B * hours
7. 'The Indian Medicine Central Council (Amendment)
Bill, 1977 (Amendment of soctions @, 17, #6.) by
Dr. Laxminarayan Pandeya. . . . . nisofigy? B 2 hours
8. The Prohibition os indicadon of Casic Bll, 1977
hfy Shri D.D. Desai. . . . . . . 1t00f1977 ‘ A’ 2 hours
9. The Cmtitution (Amendment) Bill, 1077 (fnswrtion {;
o new articles 13A, 238 and 29C) by Bhri Y.P. Shastrl. lﬁ‘dm | ] 2 hours
10. The Indian Socipl Disparities Abolition Bill, 1977 by
Shri Roop Nath Singh Yadav. . . . . t9golrgyy B 2 hours
11.  The Comstitution (Amendment) Bill, 1977 (Amwdment
of article 80) by Shri Om Prakash Tysgi. . . 198oligny B 0 hours
t2. The Code of Civil Procedure (Amendment) Bill, 1977 e
(Amendinen! of Ovder XVII) by Shri Nirmal Chandra
Juin, . . . . . . . « 1gmofigy? B 2 hours
12, The Constitution (Amendment) Bill, 1977 (Amendmmnt
B = bouss

of ~ticie 338) by Shri Chiva Basu. . . . 137901977
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